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world that whichever countries sup-
ply arms to Pakistan willingly or un-
willingly are creating conditions of
festabilisation in thig part of the
world and so no Government should
do it and that India will take it as
an unfriendly act? May I know whe-
ther we are prepared to offer to Pak.
jstan g np war pact, so that we can
remain in peace?

SHRI P. V. NARASIMHA RAO:
While 1 would not term it as an un-
friendly act because it has a certain
technical connotation, I would submit
that this is precisely what we have
been trying to impress upon al] the
countries for the last six months.
There has been some effect gnd we
feel that we have succeeded to some
extent, So far as no war pact is con-
cerned, it is well-known that we have
offered it angd in fact, the latest think-
ing is that the Simla Agreement is.
self constitutes a no war pact.

Ways and means to eliminate aecci-
dents on Indian Railways

*174. SHRI K. A. RAJAN: Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether he had urged the Re-
search Designs and Standards Orga-
nisation (RDSO) of Railwayg while
addressing the 17th meeting of the
Central Board of Railway Research
to find ways and means to eliminate
accidents from the Indian Railways
caused by mechanical or technical
failure;

(b) if so, whether the RDSO hsas
made any effori in this regard there-
after; and

(c) if so, the detailg thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes,

(b) and (¢). The improvement in
the designs ang specifications of track

structure, vehicles and Signal and
Telecommunication Gear is an on-gn-
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ing Research and Development gcti-
vity of Research Designs and Stan-
dards Organisation.

SHRI K. A. RAJAN: Addressing
the 17th meeting of the Central Board
of Railway Research, the Union Min-
ister urged the Research, Designg and
Standards Organisation of the Rail-
ways to find ways and means to eli-
minate accidents from the Indian
Railways caused by mechanical or
technical failure. He had also stres-
sed the needq for minimising the im-
port of equipment from abroad.

In the light of the above statement,
I would like to know from the hon.
Minister, (a) What are the activities
assigned to be undertaken by the
RDSO? (b) Has the RDSO under-
taken any research for developing a
new braking system to avoid possible
accidents?

SHRI MALLIKARJUN: It is true
that the hon. Minister at a meceting
of Central Boarq of Railway Res-
earch addressed by him on 31-3.80
stressed thig aspect on officialg of
RDSO. In that meeting, the Minis-
ter had asked them to evolve a me-
chanism to avoid frequent occurrence
of accidents,

The hon. Member desired to know
whethe; any brake system had been
developed by the RDSO. It is true
that an air brake system has been
developed to increase the braking
power of all the trains.

Apart from that, modification in the
brake system hag been done to bring
about 80 to 120 per cent improvement
in case of the tare weight.

There are many other research acti-
vities being conducted by the RDSO.
For example, in signalling and tele-
communications, they have develop-
ed automatic lifting barriers at level
crossing gates. While the 1rajn is
running due to some other reason
or in the event of any incapacitation
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of the driver or sudden heart attack,
they have developed a vigilance con-
trol device which will come into ope-
ration and the train wil] come to an
automatic halt.

SHRI K. A, RAJAN: 71 would like
to know specifically from the hon Mi-
nister whether Mr, A. R. Fernandez
has submitteq a hydro-pneumatic
brake system patented in the year
1966, to RDSO? Have the Railways
received the drawing and other de-
tails thereof? If so, what action has
been taken on that particular thing?

SHRI MALLIKARJUN. At the mo-
ment, I do nof” have any inforration
about it. But as the hon. Member de-
sires, I will seek the information from
the RDSO whether they have taken
cognisance of the system developed
by a citizen of this country, Mr.
Fernandez.
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFAR SHARIEF): (a)
and (b). A statement is laid on *‘he
Table of the House.
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Statement
(a) Yes, Sir..

(b) Policing being a State subject,
the responsibility of safetyr of passen-
gers and their belonging rests with
the government railway Pglice which
functions under the State Govern-
ments. They are taking the following
preventive measures in this regard:

(1) Escorting of important trains
at night by armed guards of Gov-
ernment Railway Police of concern-
ed State Government.

(2) Beat patrolling at stations
platforms/waiting halls.

(3) Survellance over criminals
and known bad characters,

(4) Checking of night trains by
supervisory officers,

(5) Posting of armed pickets at
vulnerable stations,

(6) Special squads of C.ILD of
the State Governments take up in-
vestigations of important cases to
apprehend the gangs responsible for
these crimes.

Besides, the Railway, on their part,
take the following action:

(1) The Railways maintain close
liaison with the State Police autho-
rities at all levels,

(2) Vestibuled doors of coaches
are closed between 2200 hrs. =and

0600 hrs.

(3) TTEs|Attendants|Conductors
have instructions tg remain vigilant
to prevent entry of unauthorised
persons into reserved compart-
ments

(4) Whenever there is spurt of
crime in a particular area, the at-
tention of the State Government
concerned is drawn for be pro-

tection to railway passengers and
necessary wassistance is rendered





